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Supreme Court
Chetan Sabharwal v. CIT, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 2274

CIT v. Orissa Mining Corpn. Ltd., (Sanjay Kumar and Sanjeev Sachdeva, JJ.), 2026 SCC OnLine SC
2268

Cosmic CRF Ltd. v. Myotic Trading (P) Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC
OnLine SC 3835

Gopal Lodhi v. State of M.P., (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC
2263

Jaya v. M. Jagadish, (Aravind Kumar and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC 2266

JK Paper Ltd. v. Bipinchandra Natwarlal Shah, (Dipankar Datta and Augustine George Masih, JJ.),
2025 SCC OnLine SC 3837

JK Paper Ltd. v. Bipinchandra Natwarlal Shah, (Dipankar Datta and Manmohan, JJ.), 2025 SCC
OnLine SC 3836

JK Paper Ltd. v. Bipinchandra Natwarlal Shah, (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC
OnLine SC 2259

K. Ramalingam v. State of T.N., (Uday U. Lalit and P.S. Narasimha, JJ.), 2022 SCC OnLine SC 2607

Meerut Development Authority v. Bhagwat Prasad om Prakash, (Dipankar Datta and Satish Chandra
Sharma, JJ.), 2026 SCC OnLine SC 2255

Prabhat Kumar Srivastava v. VPS Healthcare (P) Ltd., (S.V.N. Bhatti and Prasanna B. Varale, JJ.),
2026 SCC OnLine SC 2261

Rajasthan Housing Board v. Hariyali Rural Ventures Ltd., (Dipankar Datta and Sheel Nagu, JJ.),
2026 SCC OnLine SC 2262

Royal Construction Co. (P) Ltd. v. National Projects Construction Corpn., (Vikram Nath, Sandeep
Mehta and Aparesh Kumar Singh, JJ.), 2026 SCC OnLine SC 2271

Samir Kumar Pradhan v. Binodini Bhue, (Surya Kant, C.J. and A.S. Chandurkar, J.), 2026 SCC
OnLine SC 2260

Sangita Mallik v. Gandhi Smarak Sangrahalaya Samiti, (Aravind Kumar and Vipul M. Pancholi, JJ.),
2026 SCC OnLine SC 2264

Satinder Pal Singh v. Bedi Hospital, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC
2257

Sopan v. State of Maharashtra, (J.B. Pardiwala and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 2256

South Bihar Power Distribution Co. Ltd. v. India Power Corpn. Ltd., (Ujjal Bhuyan and A.S.
Chandurkar, JJ.), 2026 SCC OnLine SC 2273

State of Rajasthan v. Jhabra Ram, (M.M. Sundresh and Prasanna B. Varale, JJ.), 2026 SCC OnLine
SC 2270

Sunil Kumar v. IFFCO Tokio General Insurance Co. Ltd., (S.V.N. Bhatti and N.V. Anjaria, JJ.), 2026
SCC OnLine SC 2258

Supreme Industries Ltd. v. Supremo India (P) Ltd., (S.V.N. Bhatti and N.V. Anjaria, JJ.), 2026 SCC
OnLine SC 2269

Union of India v. Narender Kumar, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC
2272

V M v. Jaspreet Singh, (Aravind Kumar and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC 2265
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V. Gopalakrishanan v. State of Kerala, (Sanjay Kumar and Sanjeev Sachdeva, JJ.), 2026 SCC
OnLine SC 2267

Allahabad High Court
Anju Sharma v. State of U.P., (Jai Krishna Upadhyay, J.), 2026 SCC OnLine All 38611
Bans Bahadur Singh v. State of U.P., (Irshad Ali, J.), 2026 SCC OnLine All 38616
Bihari Lal Rastogi v. State of U.P., (Irshad Alj, J.), 2026 SCC OnLine All 38613

CIT v. Sampark Management Consultancy LLP, (Arun Bhansali, C.J. and Vikas Budhwar, J.), 2024
SCC OnLine All 9927

Pinki Verma v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 38610
Prem Prakash Solanki v. Union of India, (Anish Kumar Gupta, J.), 2026 SCC OnLine All 38615
Raghuraj Singh v. Director Agriculture, (Irshad Ali, J.), 2026 SCC OnLine All 38612

Ram Prasidh Tiwari v. State of U.P., (Surya Prakash Kesarwani and Anish Kumar Gupta, JJ.), 2023
SCC OnLine All 5625

Ravindra Pal Singh v. State of U.P., (Anish Kumar Gupta, J.), 2026 SCC OnLine All 38614

State of U.P. v. Apex Construction Co., (Arun Bhansali, C.J. and Jaspreet Singh, J.), 2026 SCC
OnLine All 38609

Varanasi Sangam Expressway (P) Ltd. v. Commr. State Tax, (Shekhar B. Saraf and Prashant Kumar,
JJ.), 2025 SCC OnLine All 8461

X20 v. State of U.P., (Saral Srivastava and Garima Prashad, JJ.), 2026 SCC OnLine All 38617

Andhra Pradesh High Court

Balagam Rama Lakshmi v. State of A.P., (Ravi Nath Tilhari and Alapati Giridhar, JJ.), 2026 SCC
OnLine AP 5104

Battula Srinu v. State of A.P., (K. Suresh Reddy and Sumathi Jagadam, JJ.), 2026 SCC OnLine AP
5085

Bumanapalli Ravindranath Reddy v. Union of India, (Ravi Cheemalapati, J.), 2023 SCC OnLine AP
4660

Chinthalapati Venkata Satyanarayana Raju v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC
OnLine AP 5101

Govardhana Girishwara Devasthnam Trust v. Union of India, (Lisa Gill, C.J. and Challa Gunaranjan,
J.), 2026 SCC OnLine AP 5094

Jaykay Enterprises Ltd. v. Union of India, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 5099

Jupudi Suresh v. State of A.P., (Cheekati Manavendranath Roy and Tarlada Rajasekhar Rao, JJ.),
2023 SCC OnLine AP 4659

K. Dhanalakshmi v. State of A.P., (K. Suresh Reddy and Sumathi Jagadam, JJ.), 2026 SCC OnLine
AP 5084

Kaki China Mallaiah v. State of A.P., (Subhendu Samanta, J.), 2026 SCC OnLine AP 5087

Kapu Chinnamallaiah Krishna Reddy v. State of A.P., (Subhendu Samanta, J.), 2026 SCC OnLine
AP 5086

Kati Kesaiah v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5090
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Kethavath Jyothi v. State of A.P., (Ravi Nath Tilhari and Alapati Giridhar, JJ.), 2026 SCC OnLine
AP 5098

Konda Vijaya Lakshmi v. State of A.P., (Ravi Nath Tilhari and Alapati Giridhar, JJ.), 2026 SCC
OnLine AP 5100

Muddada Ramu Naidu v. Ande Srinivasa Rao, (Subba Reddy Satti, J.), 2026 SCC OnLine AP 5083
Nara Chandra Babu Naidu v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 3068

Paka Suresh v. Union of India, (Lisa Gill, C.J. and Challa Gunaranjan, J.), 2026 SCC OnLine AP
5096

Pangi Mangamma v. State of A.P., (Ravi Nath Tilhari and Purushottam Kumar Chintalapudi, JJ.),
2026 SCC OnLine AP 5103

Pothineni Narayana v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP
5088

Putta Venu Gopala Chowdary v. State of A.P., (Tuhin Kumar Gedela, J.), 2026 SCC OnLine AP
4906

S. Preethi v. State of A.P., (Ravi Nath Tilhari and Alapati Giridhar, JJ.), 2026 SCC OnLine AP 5097
S. Saraswati v. Ganesh Ashok Pewer, (Tuhin Kumar Gedela, J.), 2025 SCC OnLine AP 5237

Sabena Prakash v. State of A.P., (Ravi Nath Tilhari and Alapati Giridhar, JJ.), 2026 SCC OnLine AP
5102

Sk. Fajurulla v. State, (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5089

State of A.P. v. D. Venugopal, (Ravi Nath Tilhari and Sunitha Gandham, JJ.), 2026 SCC OnLine AP
5095

T. Anand v. State of A.P., (Subhendu Samanta, J.), 2026 SCC OnLine AP 5091

Thandava Yogesh v. State Election Commission, (Lisa Gill, C.J. and Challa Gunaranjan, J.), 2026
SCC OnLine AP 5093

Uyyala Lakshmi Reddy v. L. Pratap Reddy, (Alapati Giridhar, J.), 2026 SCC OnLine AP 5092

Bombay High Court

Anil Khemani v. Axis Bank Ltd., (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026 SCC
OnLine Bom 10655

C.C. Dangi & Associates v. CIT, (G.S. Kulkarni and Advait M. Sethna, JJ.), 2024 SCC OnLine Bom
5536

Rakesh Bhailalbhai Gandhi v. CIT, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom 17156
Shehzaad Adil Nensey v. Kishwar Adil Nensey, (Arif S. Doctor, J.), 2025 SCC OnLine Bom 6897
Shehzaad Adil Nensey v. Kishwar Adil Nensey, (Manish Pitale, J.), 2024 SCC OnLine Bom 6387

Uttar Bhartiya Education Society v. CIT, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine
Bom 17158

Vishal Ganpat Shinde v. Union of India, (Shreeram V. Shirsat and Manish Pitale, JJ.), 2026 SCC
OnLine Bom 2247

X19v. State of Maharashtra, (Y.G. Khobragade, J.), 2026 SCC OnLine Bom 17157

Calcutta High Court
Barjinder Singh Kohli v. Commr. of Revenue, (Om Narayan Rai, J.), 2025 SCC OnLine Cal 10697
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Joydeb Karmakar alias Jaydeb Karmakar v. Union of India, (Smita Das De, J.), 2026 SCC OnLine
Cal 14609

Delhi High Court

Anant Raj Kanoria v. Union of India, (Purushaindra Kumar Kaurav, J.), 2026 SCC OnLine Del
8327

Anil Bhalla v. Enforcement Directorate, (Sanjeev Narula, J.), 2024 SCC OnLine Del 10532
Anil Bhalla v. Enforcement Directorate, (Arun Kumar, Registrar), 2024 SCC OnLine Del 10533
Babu Ram v. Union of India, (Sanjeev Narula, J.), 2024 SCC OnLine Del 10535

CIT v. Salesforce.com Singapore Pte. Ltd., (Vibhu Bakhru, Actg. C.J. and Tushar Rao Gedela, J.),
2024 SCC OnLine Del 10529

CIT v. TDI Infrastructure Ltd., (Yashwant Varma and Ravinder Dudeja, JJ.), 2024 SCC OnLine Del
8324

Deepak Puri v. Union of India, (Prathiba M. Singh, J.), 2023 SCC OnLine Del 8973
Deepak Puri v. Union of India, (Sachin Datta, J.), 2026 SCC OnLine Del 8328

Deepak Puri v. Union of India, (Sanjeev Narula, J.), 2024 SCC OnLine Del 10537
Deepak Puri v. Union of India, (Sanjeev Narula, J.), 2024 SCC OnLine Del 10538
Deepak Puri v. Union of India, (Subramonium Prasad, J.), 2023 SCC OnLine Del 8974
Deepak Puri v. Union of India, (Subramonium Prasad, J.), 2024 SCC OnLine Del 10536
Deepak Puriv. Union of India, (Yashwant Varma, J.), 2022 SCC OnLine Del 5395
Deepak Puri v. Union of India, (Yashwant Varma, J.), 2022 SCC OnLine Del 5396
Deepak Singhal v. Union of India, (Sanjeev Narula, J.), 2024 SCC OnLine Del 10534

Gautam Bhalla v. Enforcement Directorate, (Purushaindra Kumar Kaurav, J.), 2026 SCC OnLine
Del 8329

Gautam Bhalla v. Enforcement Directorate, (Sachin Datta, J.), 2025 SCC OnLine Del 11255
Hero Electric Vehicles (P) Ltd. v. Union of India, (N.B. Krishna, J.), 2025 SCC OnLine Del 11256

Impressive Data Services (P) Ltd. v. Commr. Central Tax, (Prathiba M. Singh and Rajneesh Kumar
Gupta, JJ.), 2025 SCC OnLine Del 2497

Lakshmi Singhal v. Union of India, (Sanjeev Narula, J.), 2024 SCC OnLine Del 10531
Manpreet Singh Chadha v. Union of India, (Sachin Datta, J.), 2025 SCC OnLine Del 11247
Manpreet Singh Chadha v. Union of India, (Sachin Datta, J.), 2025 SCC OnLine Del 11248
Manpreet Singh Chadha v. Union of India, (Sachin Datta, J.), 2025 SCC OnLine Del 11249
Manpreet Singh Chadha v. Union of India, (Sachin Datta, J.), 2025 SCC OnLine Del 11250
Manpreet Singh Chadha v. Union of India, (Sachin Datta, J.), 2025 SCC OnLine Del 11251
Manpreet Singh Chadha v. Union of India, (Sanjeev Narula, J.), 2024 SCC OnLine Del 10530
Maria Ramesh v. Union of India, (Purushaindra Kumar Kaurav, J.), 2026 SCC OnLine Del 8326
Minor V v. State (NCT of Delhi), (H.V. Shankar, J.), 2026 SCC OnLine Del 8331

Neha v. State (NCT of Delhi), (Subramonium Prasad, J.), 2026 SCC OnLine Del 8330

Puja Chadha v. Enforcement Directorate, (Sachin Datta, J.), 2025 SCC OnLine Del 11254
Purnangini Trehan v. Union of India, (Tara Vitasta Ganju, J.), 2025 SCC OnLine Del 11252
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Ministry of Skill Development and Entrepreneurship [Noti. No. S.O. 1158(E)]
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Ministry of Youth and Sports [F. No. K-15018/8/2026-KID]

Reserve Bank of India [RBI/2026-27/270]
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Reserve Bank of India [RBI/2026-27/271]

Reserve Bank of India [RB1/2026-27/294 [Reserve Bank of India (Commercial Banks -
Miscellaneous) Second Amendment Directions, 2026]]

Reserve Bank of India [RB1/2026-27/295 [Reserve Bank of India (Small Finance Banks -
Miscellaneous) Amendment Directions, 2026]]

Reserve Bank of India [RBI/2026-27/296]

Reserve Bank of India [RB1/2026-27/297 [Reserve Bank of India (Commercial Banks - Prudential
Norms on Capital Adequacy) Eleventh Amendment Directions, 2026]]

Reserve Bank of India [RB1/2026-27/299 [Reserve Bank of India (Commercial Banks - Forthcoming
Instructions) Second Amendment Directions, 2026]]

Reserve Bank of India [RBI/FED/2026-27/298]

Securities and Exchange Board of India [SEBI/HO/CDMRD/CDMRD DRM/P/CIR/2021/586]
Securities and Exchange Board of India [SEBI/HO/CDMRD_DOP/P/CIR/2021/592]
Securities and Exchange Board of India [SEBI/HO/CDMRD/DRMP/CIR/P/2021]
Securities and Exchange Board of India [SEBI/HO/CDMRD/DRMP/CIR/P/2021/619]
Securities and Exchange Board of India [SEBI/HO/CFD/DCR2/CIR/P/2021/576]
Securities and Exchange Board of India [SEBI/HO/CFD/DCR-III/CIR/P/2021/615]
Securities and Exchange Board of India [SEBI/HO/CFD/DIL1/CIR/P/2021/585]
Securities and Exchange Board of India [SEBI/HO/CFD/DIL2/P/CIR/2021/570]
Securities and Exchange Board of India [SEBI/HO/CFD/DIL/CIR/P/2021/614]
Securities and Exchange Board of India [SEBI/HO/DDHS/CIR/2021/0000000638]
Securities and Exchange Board of India [SEBI/HO/DDHS/DDHS1/P/CIR/2021/572]
Securities and Exchange Board of India [SEBI/HO/FPI&C/P/CIR/2021/569]

Securities and Exchange Board of India [SEBI/HO/FPI&C/P/CIR/2021/609]

Securities and Exchange Board of India [SEBI/HO/IMD/DF4/P/CIR/2021/593]
Securities and Exchange Board of India [SEBI/HO/IMD-I/DF6/P/CIR/2021/584]
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-I/DOF1/P/CIR/2021/579]
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-I DOF2/P/CIR/2021/580]
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-I/DOF5/P/CIR/2021/582]
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-I/DOF5/P/CIR/2021/606]
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-I/DOF5/P/CIR/2021/610]
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-I/DOF6/CIR/2021/568]
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-II DOF3/P/CIR/2021/573]
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-II DOF3/P/CIR/2021/583]
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-II DOF3/P/CIR/2021/603]
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-II DOF3/P/CIR/2021/604]
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-I1 DOF3/P/CIR/2021/608]
Securities and Exchange Board of India [SEBI/HO/ITD/ITD/CIR/P/2021/575]

Securities and Exchange Board of India [SEBI/HO/MIRSD/CRADT/CIR/P/2021/597]
Securities and Exchange Board of India [SEBI/HO/MIRSD/DOP/P/CIR/2021/577]
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Securities and Exchange Board of India [SEBI/HO/MIRSD/DOP/P/CIR/2021/587]

Securities and Exchange Board of India [SEBI/HO/MIRSD/DOP/P/CIR/2021/607]

Securities and Exchange Board of India [SEBI/HO/MIRSD/MIRSD CRADT/CIR/P/2021/618]
Securities and Exchange Board of India [SEBI/HO/MIRSD/MIRSD DOR/P/CIR/605/2021]
Securities and Exchange Board of India [SEBI/HO/MIRSD/RTAMB/CIR/P/2021/601]
Securities and Exchange Board of India [SEBI/HO/MRD1/DTCS/CIR/P/2021/590]

Securities and Exchange Board of India [SEBI/HO/MRD2 DCAP/CIR/2021/598]

Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2023/114 [Securities and Exchange
Board of India (Issue of Capital and Disclosure Requirements) (Amendment) Regulations, 2023]]

Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2024/163 [Securities and Exchange
Board of India (Alternative Investment Funds) (Amendment) Regulations, 2024]]

Securities and Exchange Board of India [F. No. SEBI/LAD-NRO/GN/2025/238 [Securities Contracts
(Regulation) (Stock Exchanges and Clearing Corporations) (Second Amendment) Regulations,
2025]]

Securities and Exchange Board of India [SEBI/HO/ITD-1/ITD_VIAP/P/CIR/2025/111]

Securities and Exchange Board of India [HO/(320)2026-MRD-POD2/1/24141/2026]

Securities and Exchange Board of India [HO/38/11/(9)2026-MIRSD-POD/1/24272/2026]

Securities and Exchange Board of India [Noti. No. HO/17/11/12(2)2026-DDHS-POD1/1/22420/2026]
Securities and Exchange Board of India [Noti. No. HO/19/34/11(6)2025-AFD-POD1/1/12928/2026]
Securities and Exchange Board of India [Noti. No. HO/24/13/11(1)2026-IMD-POD1/1/7602/2026]
Securities and Exchange Board of India [Noti. No. HO/43/15/12(3)2025-ISD-POD2/1/11734/2026]
Securities and Exchange Board of India [Noti. No. HO/49/14/14(2)2026-CFD-POD2/1/4518/2026]
Securities and Exchange Board of India [Noti. No. HO/49/14/15(3)2026-CFD-POD1/1/16178/2026]

Securities and Exchange Board of India [SEBI/LAD-DOP/2026/327 [Securities and Exchange Board
of India (Infrastructure Investment Trusts) (Second Amendment) Regulations, 2026]]

Securities and Exchange Board of India [SEBI/LAD-DOP/2026/328 [Securities and Exchange Board
of India (Real Estate Investment Trusts) (Second Amendment) Regulations, 2026]]

Securities and Exchange Board of India [SEBI/LAD-DOP/2026/329 [Securities and Exchange Board
of India (Listing Obligations and Disclosure Requirements) (Third Amendment) Regulations,
2026]]

Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2026/317]

Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2026/326 [Securities and Exchange
Board of India (Alternative Investment Funds) (Third Amendment) Regulations, 2026]]

State Bank of India [F. No. CC/S&B/AND/2026/841]

State Notifications
Delhi [F. No. 36 (146)/Census/Div-Comm/2025/969]
Delhi [F. No. DPCC/(12)(1)(493)Lab(A)/2024/Pt-B/9970]
Delhi [Notification No. 19/2025-State Tax (Rate)]
Delhi [Noti. No. 745/DGHS/PHW4/NRCP/Rabies Notification/2024/DSDGHSHFW/04]
Delhi [F. No. 11/06/H-DOP/2026/100-112]
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Jammu and Kashmir [Noti. No. 10-DC(Rsi) of 2024]
Jammu and Kashmir [Noti. No. 33 of Rev./LA of 2024]

Jammu and Kashmir [Noti.
Jammu and Kashmir [Noti.
Jammu and Kashmir [Noti.
Jammu and Kashmir [Noti.
Jammu and Kashmir [Noti.
Jammu and Kashmir [Noti.
Jammu and Kashmir [Noti.
Jammu and Kashmir [Noti.
Jammu and Kashmir [Noti.
Jammu and Kashmir [Noti.
Jammu and Kashmir [Noti.
Jammu and Kashmir [Noti.
Jammu and Kashmir [Noti.
Jammu and Kashmir [Noti.
Jammu and Kashmir [Noti.
Jammu and Kashmir [Noti.
Jammu and Kashmir [Noti.
Jammu and Kashmir [Noti.
Jammu and Kashmir [Noti.
Jammu and Kashmir [Noti.
Jammu and Kashmir [Noti.

No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.

DCS/LAC/2024/337-42]
S.0. 158]

S.0. 198]

S.0. 200]

03 of Rev/LA of 2025]
S.0. 155]

S.0. 156]

S.0. 157]

S.0. 192]

S.0. 193]

S.0. 194]

S.0. 195]

S.0. 196]

S.0. 197]

S.0. 199]

1220 of 2025/RG (212)]

ACRU/NSQ/LA/2024-25/768-76]
DCK/Collector-02/2025/02-08]
DCK/NLA (ACR)/2024/09 of 2024]

2397 0 2024 (212)]
1483 of 2024/RG/LP (174)]

Maharashtra [Noti. No.
Mabharashtra [Noti. No.
Mabharashtra [Noti. No.
Mabharashtra [Noti. No.
Maharashtra [Noti. No.
Maharashtra [Noti. No.
Mabharashtra [Noti. No.
Mabharashtra [Noti. No.
Mabharashtra [Noti. No.
Maharashtra [Noti. No.
Maharashtra [Noti. No.
Mabharashtra [Noti. No.
Mabharashtra [Noti. No.
Mabharashtra [Noti. No.
Maharashtra [Noti. No.
Maharashtra [Noti. No.

Academic Department/Ma.Lo.Ha.Ay/Academy/4925/2025]
Desk-6/License/WH/2025-26/4256/2025]
Desk-6/License/WH/2025-26/4257/2025]
Desk-6/License/WH/2025-26/4258/2025]
Desk-6/License/WH/2025-26/4259/2025]
Desk-6/License/WH/2025-26/4260/2025]
Desk-6/License/WH/2025-26/4261/2025]
Desk-6/License/WH/2025-26/4262/2025]
Land Acquisition-Desk4(1)-SIA-2025]
S.M.K.Corpn./TP/1029/2025-26]
B-8/4154/2025]

B-8/Admin/8038/2025]

P & E/1966/2025]

P & E/PA/2032/2025]
PL(APP)/ABD/PRO/G-A/2025/6789-9402]
PLB-1538/2025-9222]
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Maharashtra [Noti. No.
Maharashtra [Noti. No.
Maharashtra [Noti. No.
Maharashtra [Noti. No.
Maharashtra [Noti. No.
Mabharashtra [Noti. No.
Maharashtra [Noti. No.
Maharashtra [Noti. No.
Maharashtra [Noti. No.
Maharashtra [Noti. No.
Mabharashtra [Noti. No.
Mabharashtra [Noti. No.
Maharashtra [Noti. No.
Maharashtra [Noti. No.
Maharashtra [Noti. No.
Mabharashtra [Noti. No.
Mabharashtra [Noti. No.
Maharashtra [Noti. No.
Maharashtra [Noti. No.
Maharashtra [Noti. No.
Mabharashtra [Noti. No.
Mabharashtra [Noti. No.

- 115 -

PLB-1543/2025-8996]
MIS-0126/CR-14/SPL-3(A)]
PRO-0126/C.R.03/Special-2]
PRO.1125/C.R.57(E-1519739)/Special-2]
IDC 2025/C.R.269/IND-14]
Ukavi-8/Resha-7074(3)/2025]
Admn./3081/2025]
Admn./3398/2025]
Admn./3652/2025]
Admn./3699/2025]
Admn./3726/2025]
Admn./3753/2025]
Admn./3777/2025]
Admn./3778/2025]
SPP.2025-U.0.R.86-D-XIV]
SPP.-2025/U.O.R.-76/D-X1V]
SPP.-2025/U.0.R.-79/D-X1V]
02-2026/N/E]

HCLSC/2026/164]
Nyasthap-0125/C.R.06/DESK-11]
Nyasthap-0425/365/C.R.83/DESK-11]
SPC-1316/C.R.205/1X]

Maharashtra [H.N.P.J . Kra. Nagerrachna vibhag/3513/2025]

Maharashtra [Noti. No.
Mabharashtra [Noti. No.
Mabharashtra [Noti. No.
Mabharashtra [Noti. No.
Maharashtra [Noti. No.
Maharashtra [Noti. No.
Mabharashtra [Noti. No.
Mabharashtra [Noti. No.
Mabharashtra [Noti. No.
Mabharashtra [Noti. No.
Mabharashtra [Noti. No.
Maharashtra [Noti. No.
Maharashtra [Noti. No.
Maharashtra [Noti. No.
Maharashtra [Noti. No.

MCD-D.P. original limit &plus; Extended limit-T.P.-3688-2025]
MCM-TP-1323-2025]

MCP/TP/Section 37(1)/663/2025]
MCP-TPD-Pandharkawad-353-2025]
NMC-571-2025]

NMC-TPD-2006-2025]
AMC-Comm.-ADTP-Modification-1474-2026]
AMC-Comm.-ADTP-Modification-1475-2026]
AMC-Comm.-ADTP-Modification-1479-2026]
AMC-Comm.-ADTP-Modification-1480-2026]
AMC-Comm.-ADTP-Modification-1490-2026]
AMC-Comm.-ADTP-Modification-1491-2026]
AMC-Comm.-ADTP-Modification-1493-2026]
AMC-Comm.-ADTP-Modification-1494-2026]
CCMC-Election-4733-2026]

Maharashtra [Kramank Manapa/Narmi/Nr-7/2025-26]
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Maharashtra [Noti. No. MCR-102-2026]

Maharashtra [Noti. No. MCW-P.D.-2094-2026]

Maharashtra [Noti. No. MMC/TP/0117/2025/2026]

Mabharashtra [Noti. No. MUN-1/Chiplun M.C.G.E.2025/Nominated Councillors/2026]
Maharashtra [Noti. No. MUN-1/Chiplun M.C.G.E.2025/Vice President Election/2026]
Mabharashtra [Noti. No. MUN-1/Devrukh N.P.G.E.2025/Nominated Councillors/2026]
Maharashtra [Noti. No. MUN-1/Devrukh N.P.G.E.2025/Vice President Election/2026]
Maharashtra [Noti. No. MUN-1/Khed M.C.G.E.2025/Nominated Councillors/2026]
Maharashtra [Noti. No. MUN-1/Khed M.C.G.E.2025/Vice President Election/2026]
Mabharashtra [Noti. No. MUN-1/Lanja N.P.G.E.2025/Nominated Councillors/2026]
Mabharashtra [Noti. No. MUN-1/Lanja N.P.G.E.2025/Vice President Election/2026]
Mabharashtra [Noti. No. MUN-1/Rajapur M.C.G.E.2025/Nominated Councillors/2026]
Maharashtra [Noti. No. MUN-1/Rajapur M.C.G.E.2025/Vice President Election/2026]
Maharashtra [Noti. No. MUN-1/Ratnagiri M.C.G.E.2025/Nominated Councillors/2026]
Maharashtra [Noti. No. MUN-1/Ratnagiri M.C.G.E.2025/Vice President Election/2026]
Mabharashtra [Noti. No. N.Prashasan/K-1/Te-1/Dy.President Election/Kavi-82/2026]
Mabharashtra [Noti. No. N.Prashasan/K-1/Te-1/Dy.President Election/Kavi-85/2026]
Maharashtra [Noti. No. N.Prashasan/K-1/Te-1/Nominated Councillors Election/Kavi-91/2026]
Maharashtra [Noti. No. N.Prashasan/K-1/Te-1/Nominated Councillors Election/Kavi-92/2026]
Maharashtra [Noti. No. N.Prashasan/K-1/Te-1/Nominated Councillors Election/Kavi-94/2026]
Mabharashtra [Noti. No. Udb-Gen-1/W.b. No.-1221/2026]

Mabharashtra [Noti. No. Udb-Gen-1/W.b. No.-1222/2026]

Maharashtra [Noti. No. NPG-Constt.D.-406-2025]

Maharashtra [Noti. No. Desk-4-MAB-Elec. Desk-214-2026]

Mabharashtra [Noti. No. Desk-4-MAB-Elec. Desk-215-2026]

Mabharashtra [Noti. No. Desk-4-MAB-Elec. Desk-216-2026]

Mabharashtra [Noti. No. Desk-4-MAB-Elec. Desk-217-2026]

Maharashtra [Noti. No. Gen.Election-Kavi-654-2026]

Maharashtra [Kramank Kandegaw N.P./01/2025-26]

Mabharashtra [Kramank Mabu.NP./N.R./116/Durusti/2026]

Mabharashtra [Kramank PNP/N.R./201/2026]

Mabharashtra [Kramank PSN/Kavi/Karya-01/174/2026]

Mabharashtra [Kramnk 2025/NPAPRA/Karyasan-1/Kach-5/Kavi-1237/san 2026]

Maharashtra [Noti. No. MUN/Election/Karya-4/Khalapur/Nam.Sad./2025]

Maharashtra [Noti. No. N.Prashasan/K-1/Te-1/Dy.President Election/Kavi-83/2026]
Maharashtra [Noti. No. N.Prashasan/K-1/Te-1/Dy.President Election/Kavi-84/2026]
Maharashtra [Noti. No. N.Prashasan/K-1/Te-1/Nominated Councillors Election/Kavi-93/2026]
Maharashtra [Noti. No. Navi-7/Kavi-27/2026]

Maharashtra [Noti. No. Navi-7/Kavi-27/Nomination Councillor/2026]
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Maharashtra [Noti. No.
Maharashtra [Noti. No.
Maharashtra [Noti. No.
Maharashtra [Noti. No.

NP/Election/RR-83/2026]

NPA-23/60/2017/2026/83, Date 15/01/2026]
NPA-23/60/2017/2026/84/dated 15th January 2026]
NPPR/Sawar.nivdadhuk/kubnap/upadyaksh VNA. Sadasya/2026-77]

Maharashtra [Noti.
Mabharashtra [Noti.
Maharashtra [Noti.
Maharashtra [Noti.
Maharashtra [Noti.
Maharashtra [Noti.
Mabharashtra [Noti.
Mabharashtra [Noti.
Maharashtra [Noti.
Maharashtra [Noti.
Maharashtra [Noti.
Mabharashtra [Noti.
Mabharashtra [Noti.
Maharashtra [Noti.
Maharashtra [Noti.
Maharashtra [Noti.
Mabharashtra [Noti.
Mabharashtra [Noti.
Maharashtra [Noti.
Maharashtra [Noti.
Mabharashtra [Noti.
Maharashtra [Noti.
Maharashtra [Noti.
Maharashtra [Noti.
Maharashtra [Noti.
Mabharashtra [Noti.
Mabharashtra [Noti.
Maharashtra [Noti.
Maharashtra [Noti.
Mabharashtra [Noti.
Mabharashtra [Noti.
Maharashtra [Noti.
Maharashtra [Noti.
Maharashtra [Noti.
Maharashtra [Noti.

No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.
No.

Off-10-MAB-Table-1-63-2026]
Off-10-MAB-Table-1-64-2026]
Off-10-MAB-Table-1-65-2026]
Off-10-MAB-Table-1-66-2026]
Off-10-MAB-Table-1-67-2026]
Off-10-MAB-Table-1-68-2026]
Off-10-MAB-Table-1-69-2026]
Off-10-MAB-Table-1-70-2026]
Off-10-MAB-Table-1-71-2026]
Off-10-MAB-Table-1-72-2026]
Off-10-MAB-Table-1-73-2026]
Off-10-MAB-Table-1-74-2026]
Off-10-MAB-Table-1-75-2026]
Off-10-MAB-Table-1-76-2026]
Off-10-MAB-Table-1-77-2026]
Off-10-MAB-Table-1-78-2026]
Off-10-MAB-Table-1-79-2026]
Off-10-MAB-Table-1-80-2026]
Off-10-MAB-Table-1-81-2026]
Off-10-MAB-Table-1-82-2026]
Off-10-MAB-Table-1-83-2026]
Off-10-MAB-Table-1-84-2026]

PHD-12016/3/2025-PHD (R.K.V.2)]

Jr.cl.-WS-273-Rajaswa-4-2025]
Jr.cl.-WS-286-Rajaswa-4-2025]
Jr.cl.-WS-289-Rajaswa-4-2025]
Jr.cl.-WS-297-Rajaswa-4-2025]
Jr.cl.-WS-298-Rajaswa-4-2025]
Jr.cl.-WS-299-Rajaswa-4-2025]
Jr.cl.-WS-300-Rajaswa-4-2025]
FLD-12/2025/C.R.126/F-3]
FLD-12/2025/C.R.130/F-3]
FLD-12/2025/C.R.177/F-3]
FLD-13/2025/C.R.205/F-3]
FLD-13/2025/C.R.206/F-3]
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FLD-35/2025/C.R.405/F-3]
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FLD-35/2025/C.R.488/F-3]
FLD-36/2025/C.R.179/F-3]
FLD-36/2025/C.R.305/F-3]
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FLD-36/2025/C.R.310/F-3]
FLD-36/2025/C.R.344/F-3]
FLD-36/2025/C.R.345/F-3]
FLD-36/2025/C.R.346/F-3]
FLD-36/2025/C.R.418/F-3]
FLD-36/2025/C.R.421/F-3]
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FLD-36/2025/C.R.490/F-3]
FLD-36/2025/C.R.529/F-3]
Jr.cl.-WS-03-Rajaswa-4-2025]
Jr.cl.-WS-291-Rajaswa-4-2025]
Jr.cl.-WS-292-Rajaswa-4-2025]
Jr.cl.-WS-293-Rajaswa-4-2025]
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STIA/SR-14/2026]

VPM-2025/Pr. No. 215/Pr-4 (E-1477143)]
SEC/RPP-2025/CR-71/D-11]
SEC/RPP-2025/CR-73/D-11]
SEC/RPP/2026/CR-24/D-11, dated 23rd January 2026]
Rasansma 2023/C.R. 312/Sanka-3]

Rasansma 2025/C.R. 125/Sanka-3]
Arbitrator/T.P.S. No. 1/Pandharpur/02/2025]
D.P.AKBSNA & R.P.MMR/Asode/Palawa-3/ITP-8/C.R.377/25/TPV-3/7731]
D.P. (NMRDA)-Notification-Sec.37-3443-2025]
D.P. (NMRDA)-Notification-Sec 37-5874-2025]
D.P. (NMRDA)-Notification-Sec.37-5940-2025]
D.P. (NMRDA)-Notification-Sec. 37-5952-2025]
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D.P. (NMRDA)-Notification-Sec 37-5958-2025]

D.P. (NMRDA)-Notification-Sec 37-7318-2025]

D.P. NMRDA)-Notification-Sec 37-7319-2025]
D.T.P.-D.P.-Kalmeshwar-Site No. 50-Sec 50(2)-3125-Order-TPV-2-7774]
D.T.P/D.P.Satara(S.R.)/Site. No. 109/Parking/Sec.-127(2)/Order/TPV-

D.T.P/D.P.Satara(S.R.)/Site. No. 110/V.M.S.C./Sec.-127(2)/Order/TPV-

D.T.P/D.P.Satara(S.R.)/Site. No. 100/Garden/Sec]
DP-Ratnagiri/Site No. 94/S. No. 370(pt)/sec-127(2)/Order/TPV-3/7166]
NKDN/P.S.C/R.P. Jalgaon-Bhusawal/Sect.20(3)/etc/Gat Nos. 73 and

NKDN/P.S.C/R.P. Jalgaon-Bhusawal/Sect.20(3)/etc/Gat Nos. 73 and

NKDN/P.S.C./R.P. Nashik/etc/Gat No. 108/1, 108/4, 109/2 and

Maharashtra [Outward No. TP/3243/2025]

Maharashtra [Noti. No.

etc-JDTPDN-1975]

Maharashtra [Noti. No.
JDTPAMT-1198]
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Maharashtra [Noti. No.
2025]
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R.P. Nagpur/Section 20(3)/Mouza Khedi/Tah. Umred/Survey No. 130, 136
R.P.Yavt.-Mou. Kinhi, Gut No. 70 & others-Sec-20(4)-Meeting No. 31-2025-

TP/PMC/2742/2025]

TP/PMC/2743/2025]

TP/PMC/2744/2025]

U.D.C. & P.R. NO. 5.1.1 (i) Section 20(3)-Notice-ADTP-Amravati-715-2025]
U.D.C. & P.R. Regulation No. 5.1.1(i)-Section 20(3)-Notice ADTPG-243-

NKDN/P.S.C./R.P. Nashik/Sect.20 (4)/Gat Nos. 62/1, 62/2, 63, 64/Plot/288]
NMP-T.P.-37-2026]
R.P.Yavt.-Mou. Kinhi, Gut No. 137 & others-Sec-20(3)-Meeting No. 31-

2025-JDTPAMT-09-2026]
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Desk-10-UDB-Karyasan-1-423-2025]
TPS-2423-1520-CR-31-2025-UD-9]

TPS-2623-908-C R-129-2023-D.P. Sanction (Part)-UD-30]
TPS-2623-908-CR-129-2023-E.P. Publish-UD-30]
TPS-2914/19/CR-180/2024/UD-30]
TPS-3525/183/CR-16/2025/UD-30]
TPS-3724/559/C.R.183/2024/UD-30]
TPS-3725/972/C.R.204/2025/UD-30]
TPS-3725/C.R.159/2025/UD-30]
Branch-2/udb/El1-241/2026]
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